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From,
T. N. Singh,
Regional Officer,
Uttar Pradesh Pollution Control Board,

Sonbhadra.

The Registrar,
Hon'ble National Green Tribunal

Copernicus Marg, New Delhi.

Sub: - In the matter of Original Application No. 521/2022 In_Re:

Sampurna Nand Versus State of U.P.

Sir,

The above noted case is listed on 25.11.2022. Vide its order dated

01.09.2022 this Hon'ble Tribunal has passed the following direction:-

T In view of the allegations made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position and take remedial action. Accordingly, we constitute a Joint
Committee comprising of representatives of Regional Office, MoEF & GG,
Lucknow, Director, Directorate of Geology and Mining, Uttar Pradesh,
State PCB and District Magistrate, Mirzapur and direct the same to meet
within two weeks, undertake visits to the site, look into the grievances of
the applicant, associate the applicant and representatives of the
concerned project proponents, if any, verify the factual position, take
appropriate remedial action by following due process of law and submit its
report within two months by e-mail at judicial-ngt@gov.in preferably in the
form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF. The State PCB will be the nodal agency for coordination and

compliance.

In compliance of the order dated 01.09.2022 a factual and action taken
report has to be submitted by the Joint Committee, constituted by this Hon'ble
Tribunal, after verifying the factual position of the grievance.

It is most respectfully submitted that due to various reasons, the said
report has not been completed hence a request is be made to this Hon'ble
Tribunal that may very kindly and graciously be pleased to defer the
proceedings by three weeks so that compliance status and factual action
taken report be submitted for kind consideration of this Hon’ble Tribunal.

Lucknow Yours Sincerely,
Dated: 23.11.2022 \\(\P
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(T:NSingh)

Regional Officer
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